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sion not to appoint any private lawyer
to defend the cases in the Courts es-
pecially in the Central Administrative
Tribunals and such cases are to be
defended by officials of respective
offices without any extra remuneration
or payment to such authorities;

(b} if so, the details thereof:

(c) whether it has come to the
notice of his  Ministry that public
money is being squandered by giving
honorarium to officials c¢ngaged in
defending the cases in the C.A.T. and
undertaking the job of inquiring
authorities  in departmental proceed-
ing cases: and

(d) if so. the
steps taken to
cxpenditure?

details of concrete
check the wasteful

THE DEPUTY MINISTER 1IN
THE MINISTRY OF FINANCE
(SHRT ANIL SHASTRI): (a) to (d)
The required information is being
collected and will be laid on the table
of the House.

Performance of Export Houses

5057. SHR1 INDRAJIT GUPTA:
Will thc Minister of COMMERCE
be pleased to state:

(a) whether a majority of the re-
cognised export houses have shown
poor performance as foreign exchange
earners:

(b} if so. the reasons therefor:

(c) the total value of export subsi-
dies sanctioned annually and the value
of foreign exchange earncd by the
beneficiaries of these subsidies: and

(d) whether the export earnings of
the recognised export houses are
coming primarily from bought-out
products of small scale industries ra-
ther than their own?

THE MINISTER OF COMMERCE

AND TOURISM
KUMAR NEHRU):

13—5 LSS/ND/91

(a) No, Sir.
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{b} Does not arise.

(€} No separate figures are main-
tained for export subsidies to export
houses.

(d) No separate information is main-
tained on the export earnings from
the bought out items of the S.S.1.

[Translation}

Connection of Doordarshan Kendra
of Eastern U.P. and Western Bihar
with Lucknow

5058. SHRI HARIKEWAL PRA-
SAD: Will the Minister of INFOR-
MATION AND BROADCASTING
be pleased to state:

(a) whether Government propose to
connect Doordarshan Kendras of
eastern Uttar Pradesh and Western
Bihar with that of Lucknow;

(b) if so, when it is likely to be
done: and

(c) whether Gorakhpur Doordarshan
Kendra is likely to be allowed to
telecast its own programmes?

THE MINISTER OF INFORMA-
TION AND BROADCASTING AND
MINISTER OF PARLIAMENTRY
AFFAIRS (SHRI P. UPENDRA):
(a) and (b) Doordarshan have placed
firm orders for the establishment of
a dedicated TV  bearing microwave
circuit between Doordarshan Kendra
at Lucknow and number of high
power TV transmitters operating in
the State including those at Allahabad,
Varanasi and Gorakhpur. While the
TV transmitters at Allahabad and
Varanasi are envisaged to be linked
to Doordarshan Kendra. Lucknow
during 1991. this facility is expected to
become available at Gorakhpur during
1992. There is, however, no proposal
to link any of the transmitters operat-
ing in Bihar with Doordarshan Kendra
at Lucknow.

(c) Doordarshan Kendra, Gorakh-
pur is already producing and telecast-



